55 Written Answers

tion and modermsation Discussions are
proposed to be held shortly with the re-
presentatives of the Textile  Machmery
Manufacturers Association i the Mimnis-
try of Heavy Industry to evolve short
term as well 15 long term strategy for
the systematic development of this Indus-
try

Rise in Prices of Tractors Manufactured
Indigenously

5244 SHRI YAMUNA PRASAD MA-
NDAL Wil the Mimister of HEAVY
INDUSIRY be pleased to state

(a) whether the prices of tractors 15
hhely to mcrease when indigenously ma
nufactured, and

(b) 1if so the reasons thereof?

THF DFPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SHRI SIDDHLSHWAR PRASAD) (a)
In comparison with the price at which a
tractor can bc mmported the price of the
same tractor if manufactured indigenous-
ty 15 likely to be higher

(b) The muam reasons ate —

(1) The price at which a tractor 18
expotied to India bv a foreipn
manufacturer 15 usually 4 sub
sidised price and does not reflect
the actual cost of production mn
the foreign country

(1) The cost of plant and equipment
as well as raw materials whe~
ther 1mported or indigenous 18
generally highar in India

() The volume of production amed
at by mdigenous unmits 15 general-
ly too low to provide economi-
es of scale and, 1n absolute terms,
1t s verv much jower than the
volumes obtaming 1 the export-
mng countries

Eleven more Umis for Production of
Scooters

8245 SHRI RAMSHEKHAR PRASAD
SINGH
SHRI C T DHANDAPANI

Will the Minister of HEAVY INDUS-
TRY Ye pleased to state:
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(a) whether 11 more units will produce
more scooters; and

() if so, by which time the scootery
will be produced by the mew umts?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SHRI SIDDHESHWAR PRASAD) (a)
and (b) Yes, Sir It 1s expected that 11
new units may commence production of
scooters on a modest scale by 1974-75
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Pak Delegation Consisting of P.O.Ws.
Wives to U.N. to Propagate Release of
P.O.Ws.

8247 SHRI S C SAMANTA Will the
Mmister of EXTERNAL AFFAIRS be
pleased to state

(a) the reaction 1n the diplomatic circles
n connection with the visit of Pakistant
Delegation consisting of POWs'  wives
and others convassing for the release of
POWS at the UN Headquarters and
else-where;

(b) the efforts made by India to counter
the effects of the adverse propaganda; and
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(c) the steps taken by Government to
apprise the world about the exact position
of India in respect of the issue of the
P.O.Ws.?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) to
(c). The visit abroad of the Pakistani Dele-
gation comprising P.O.Ws' wives was
utilised by Pakistan for launching yet
another propaganda campaign against
India on the P.O.W. issue.

Government have taken appropriate
action to inform international opinion of
the correct position regarding the P.O.W.
issue and to counter Pakistani propaganda.

Visit of British Aircraft Corporation Team
to India

8248 SHRI MUKHTIAR SINGH
MALIK: Will the Minister of DEFENCE
be pleased to state.

(a) whether any team of British Air-
craft Corporation visited India recently;
and

(b) if so, the purpose of the visit and
the agreements ariived at, if ‘any?

THE MINISIER OF STATE (DEF-
ENCE PRODUCTION) IN THE MINIS
TRY OF DEFENCE (SHRI VIDYA CHA-
RAN SHUKLA) (a) Yes, Sir.

(b) The visit was in connection with the
presentation of the features of the aircraft
produced by the British Aircraft Corpora-
tion. No agreement was arrived at with
the team.

Uganda Repatriates in Gujarat

8249. SHRI VEKARIA:
DR. RANEN SEN:

Will the Minister of LABOUR AND
REHABILITATION be pleased to state:

(a) the number of persong who were
repatriated from Uganda and rehabilitated
in Gujarat State during the year 1972;

(b) the places where they have been
rehabilitated; and
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(c) the assistance given to them during
that period?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a) to (c). About 5,000
out of the repatriates who came from
Uganda, are estimated to have gone to
Gujarat. As the scheme for the rehabilita-
tion of these repatriates is yet 1o be sanc-
tioned, it 1» not possible at this stage to
state the number of repatriates rchabslilat-
ed at different places m Gujaiat State
The State Government of Gujarat have,
i the interim, sanctioned an ad hoc grant
of Rs. 500/- per family in deserving cases.

Criminal Cases against M/s. National
Engineering, Dumka, under Section
14 of E.P.F. Act

8250. SHRI RAMAVATAR SHASTRI:
SHRI MD. JAMILURREHMAN:

Will the Minister of LABOUR AND
REHABILITATION be pleased to state:

(a) whether criminal cases under section
14 of the Employees Provident Fund Act,
1952 filed against M/s. National Engi-
neering, Dumka have ended in accunttat
on account of the lapses on the part of
the conducting Provident Fund Inspector
and the trial court has adversely com-
mented upon the role of the said Provi-
dent Fund Inspector;

(b) if -o, the action taken against the
Provident Fund Inspector; and

(c) whcther the establishment
considered for recoverage?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI <. VENKAT-
SWAMY): The Provident Fund Authorities
have intimated as under:—

(a) Yes.

(b) The concerned Provident Fund
Inspector has been asked to explain as to
why appropriate action should not be
taken against him for failure of the cases
in which he was complainant and for the
adverse remarks passed against him by
the trial court.

is being





